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(d) the steps to fix responsib ility for the lapses; and

(e) the guidelines for granting of exemption from 
the price contro l9

THE MINISTER OF STATE OF TH E MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI SIS RAM OLA);
(a) Yes. Sir.

(b) and (e). As per powers conferred by Paragraph 
25 of DPCO , 1 9 8 7 /p a ra g ra p h  23 of DPCO 1995.

M /s. R anbaxy  had been g ra n te d  e xe m p tio n  from  
p r ic e  f ix a t io n  fo r D o x y c y c lin e  on the  b a s is  of 
indigenous R & D efforts undertaken by the Company. 
The E xpe rt G roup of T echno logy  re lo o ke d  at the  
e x e m p tio n  and its  re c o m m e n d a tio n s  a re  u n d e r 
exam ination.

(c) and (d). To the extent inform ation is available 
w ith the Government, details regarding price fixation 
and those charged is attached as Statement.

STATEMENT

D oxycycline

Name of the Formulation Strength

1. Doxycycline Caps

2. Doxycycline Caps.

3. Doxycycline Caps.

4. Doxycycline Caps.
5. Doxycycline Caps
6. Doxycycline Hoi Caps.
7. Doxycycline Monohydrate

Tab.

8. -do-

100 mg base/ 
Cap.

-do-

-do-

-do-
-do-
100 mg Caps 
Doxycycline 
M onohydrate 
Eg. to Doxy 
cycline Base 
100 mg.
-do- base 
200 mg.

Name of the companyName

1. Lyka
2. Nulife

3. IDPL

Price charged (source

Brand name

Lydox 
Nudoxy 
V ivocycline

Railway Overbridge in Kerala

3237 SHRI V M SUDHEERAN : W ill the Minister 
of RAILWAYS be pleased to state .

(a) whether the Government are aware of the delay 
in the construction of Am balaprizha Railway overbridge 
m Kerala, and

(b) if so, the steps taken so far to complete the 
construction w ork7

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). Due 
to contractual problem s there has been some delay. 
O ver 70%  w ork has been com ple ted . C ontract for 
balance work is under process.

Pack Size Price (Rs.) Order No. Date

4's Strip/vial 7.08 291 (E) 5.4.94

7.20 367 (E) 7.5.94
3.98 895 (E) 19 12.94

3's -do- 5.66 367 (E) 10.5.94
3.14 895 (E) 19.12.94

10 ’s 17.08 367 (E) 10.5.94

Strip/Bottle 9.60 895 (E) 19.12.94

2 s V ial/Strip 2.26 895 (E) 19.12.94

6 ’s Strip 5.88 895 (E) 19.12.94

2 s Al Strip 2.74 878 (E) 6 11 95

6 s strip 5.80 268 (E) 29.3.96

10 s strip 18.38 268 (E) 29 3.96

f today - July - September. 1996)

Strength Price charged

100mg Caps X 4's Rs 7 40

lOOmg Caps X 3 s Rs 9.80

100mg Caps X 4 s Rs. 7.45
...... - ...  -

House Site Licence

3 2 3 8 .  DR. ARVIND SHARMA : W ill the M inister of 

HOME AFFAIRS be pleased to state :

(a) whether the House Site Licence as p re s c r ib e d  
in Form C’ under A & N Islands Land Tenure R e g u la t io n  
1 9 2 6  was p re sc r ib e d  in  E n g l i s h  on ly  and as pe< 
Chief C om m issioner’s order it could only be gran te  
and is s u e d  o ve r the  s ig n a tu re  of th e  D e p u ty  

C om .nissione ';
(b) w he ther la te ly  som e cases  w here  l i c e n c e s  

printed in English on one side and in Urdu on the other 
and s igned  by som e unknow n  p e rson  fo r Depu y 
C om m issioner had come to light; and




